


BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

Original Application No-54/2020 

Narendra Singh Chandel Applicant(s) 

V/S 

New Okhla Industrial Development 
Authority & Others. 

Respondent(s) 

Compliance Report 
Hon'ble NGT has passed the following order in the above mentioned writ petition 
on dated 14-09-2020:- 

Point No. 4. It is clear from the above, that there is serious failure on the part of 
the NOIDA Authority with regard to management of the sewage and 

the drain outlet. The remediat action taken is too slow and 

inadequate. 

Point No. 5. Let further prompt action be taken failing which the CEO, Noida 
Authority will be held personally accountable for violation of the 
provisions of the Water (Prevention and Control of the Pollution) Act, 

1974. 

Point No.6. Let further action taken report be filed before the next date by e-mail 
at judicial-ngt@gov.in preferably in the fornm of searchable PDFIOCR 

Support PDF and not in the form of Image PDF. 

In compliance of the above order the following construction work has been 

done. 

1- The construction of drains in Sector-143, Noida has been completed and 
now the water is flowing without any hindrance in the drains. Also near the 

drains, no water logging is appearing due to over flow of the drains. The 

letter No-Noida/WC-8/2020/1542 dated 02-11-2020 sent by Senior 
Manager, Work Circle-8, Noida Authority, Noida is enclosed here with as 

Annex-1. 

2- The park situated in front of group housing pocket, Sector-143, Noida has 
been filled with earth and leveling of the park has been done. Also 120 new 

trees, 711 shrubs trees and green grass has been planted in the park. At 

present there is no water logging in thepark. In this congection the letter no- 
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Noida/DDH-3/2020/974 dated 05-11-2020 sent by Deputy Director 
Horticulture, Division-3, Noida Authority is enclosed as Annex-2. 

3- The Senior Manager (Outer Ageney Jal), Noida Authority, Sector-05, Noida 
informed vide their letter no-Noida/Sr.Mgr.(Water-OA)/414/20 dated 23-11- 2020 (Annex-3) informed that the remaining sewer construction work in 
Sector-143, Noida has been completed due to which there is uninterrupted flow in the sewer line. Also the construction of Intermittent Pumping Station 
(IPS)-2 is completed and commissioned. Internal sewer line of Sector-143, 
Noida is connected with Main Deep Sewer Line by Water Division-3 of 
Noida Authority. 

The Project Manager, Construction and Design Services Unit-45, U.P. 
Jal Nigam, Sector-51, Noida vide his letter no-956/Noida-Greater Noida 
Express Way Sewer/11 dated 23-11-2020 (Annex-4) informed that the 
sewer line from IPS-2 to MPS-1 has been cleaned upto 300 m length 

Praver 
In view of the aforesaid submissions, it is humbly prayed that the 

progress report as above may kindly be taken on record and suitable order may 
kindly be passed in the matter. 

Place: Wo|da 

Date: 28-11-2oi 

M 

T64 HR 

IGo qeilo aieoc qa Hd-8, YST 

3oo gSUT fOiVUT is R. K. SHARMA 

Proec neir err 
Pubiic rtdil-e, iOIDA 



ANHExURE 

q Hbo-8 

YE/Tah FD-8/2020/. 2 

e-99, YST 

9277 75 YET/aROHO (TG-7aT)/2020/770 5 06. 10.2020 

S995 EDT 5T77 TYEi H ZT ET3ÝT E HO-01 H0-143 7 450.00 o T 7 

7H -8, yET 
afafafo 

7ETY arers a37a7Y7 TaTE EgTI 

afR 

aT6 RT 

RK SHARMA 
o 

Puon nea.n-2, IvODA 

31tolo taioI 

olysI 



wh 

PKSHARMA 
rec Fngineer 

Puulic mta.ln-2, NOIDA 
TETO lo 3ileiorl 

oesI 



R. K. SHARMA 
Proect Engineer 

Puic nealth-2, NOIDA 
TElo o ailakIoriI

3oo gqur 
foriqu as 

ollSI 



G 

RK SHARMA 
er 

IGo lo 3ilbo nto . NuiDA 



ANNE RE2 

q-TAa Er-39, HyST 
7 HOtyT/30MOTO/T-3/2020/9 

HER-39, YST 

fay-Hy HOUto
to 3togo FireT 54/2020 Narendra Singh Chandel Vs. New Okhla Industrial Development Authority & Ors. FZE ÅI 
HET 

tYST/03HO(TM FATO-11) 2020/734 HT 21.09.2020 FTU À qTA YHT f TT-143 

(TP TR) 

GRUTUHT 37f4TIT/sT aTNT (7 FATO-II) I 

62/8 

TGIo uao 3il8ktoI 
R.K. SHARMA 

q5 Htbd-8, YST 

Proiecrg.roer 
Pubuc rieath-2, NODA ol3 



OTANTVZ POnginer 
Public Health-2, NOIDA 



R.RSHARMA pu iso sllcie 
Project Engineer 

Dublin Hesith.2 iOuDA 



ANNE KUKE-3 

T bo uRerR, daer-5, ityS-201301(JOXo) 

YT YSI/ aOO(uid-0tIO) / 
aTa 2-3 A-I4 

FAIRR-2 

aH 54/2020 (With report dated 29.07.2020) v (Narendra Singh Chandel vs New 
Okhla Industrial Devclopment Authority & Ors, d HE I 

uT g e h uaTen ie tysr/ c0yO(T 10OiIO)/ 407/20 tèHicn 2001 2020 71 3del7 

ER 143 e ttar i aMain Deep Sewer line u 5Td u ETE-gotu gkr yet 

6665 
24h1/20 (FHOo 

afs yerermT-TOO 

af yFebu-TOHO) 

R. K. SHARMA 

Project Engineer 
Public heaith-2, NOIDA 

a 

ITo eto 3ilskior 

ole31 



sec 147 
Latitude 28 2916 
Longitude77:2549 
ACcuracy4:5 mi 
PichI.30a 
TIme:0910-202011:49 
Note: Sec144 1PS 2 
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